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10 Madhya Pradesh. 

II Mahara htra 

12 Manipur 

13 Meghalaya 

14 NagJ.land 

15 Ori sa 

16 Punj :.tb 

17 R ajasthan 

18 Tamil Nadll . 
19 Tripu!'a 

20 Uttar Prad~sh 

21 We t Bengal 

22 An Union Tcritories 

All India 

N. A. Not avail..lble. 
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Note: (1) The ahov\) cX'itirnatcs arC dnived by using the poverty lillt' of Rs. (is per capita per 
lll clIllil ill 1977-73 p:iccs corresponding to minin11lnl daily c~ 1 ric reqLlil'cments of 2400 
pCI' persons in rural ar<'as and the poverty lin' of Rs. 75.00 c rresponding to calori 
rcqLliremcnt of 100 in urbJ.n arcas estimated OIl all India basis. The corresponding pel-
capita mmthly expenditure is R .41 in rmal areas and Rs . 47 in uruan ar as. 

(2 ) These rc ult s re based on the National Sample Survey d :Ha on household COnsumCl 
ex[>,mditure of 27th rOllnd (October 1972 to Scptemb ' r 1973) for 1972-73 and the pro-
vi')ion 1 and quick tabulatiull of the .':)') data on household COll'iUT!1{"r expenditure f 
3'1nd round Uuly 1977 to J llne 1978). 

( 3) T;lG dif~'r('nce bctwC<'1l the aggregate all India private consumptivn 'xp nciitllr . 
estinll.led by Central St tistical Organi ation in their Natjon~l Acc mnts til ti51ic ~ ~ nd . 
that d rived from the NSSO data has b en prorate adjust('u amount th different states 
and U Iuon Tt:rri tori sin th (.; absence of any information to aUccat this differenc am ng 
the States and Union T rritorie~. 

(4) The number of people b low poverty line relates to the population as on 1st ct<.bu: 
197'2. and Ist March, 1978. . 

(5 ) For all India the number of~ people b low the poV(:rt y line cun ~pond to tht' popula-
tion of th Statt; included in the Statement. 

Repre'Sentation by Pula-Ya Community of 
Kerala 

533 . SHRI A. NE LALOH1THADA-
SAN NADAR: Will the Minister of 

HOME AFFAIRS be plea ed to tate: 

(a) whether Government have received; 
any repre entation from the Pulaya Com 
m~nity of Kerala; 

(b) if so, the detail - of the representa-· 
tion; and 

I 
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c) the action taken in this re pect? 

._ HE ML ISTER OF S ATE IN THE 
MINISTRY OF: HOME AFFAIRS (SHRI 
NIHAR RANJAN LASKAR): (a) Rep-
Ie entation has been receiv'~d for the in-
,c),usion of Pulaya Community in the list 
.of Scheduled Ca te in Kera]ta. 

(b) and (c). Amendments in the exist-
lng li'St of Scheduled Castes/Scheduled 
'Tribes required legi Jation by Parliament in 
'view of Article 341 and 342 of the Con-
s titution. The ahove repres'entatioo as 
'well as many other rel.ommendations pro-
,po ai, sugge tions and represe ntati o,'1~ 

In r "!)e t of all t h~ St'atcs/ 
'U.T. Admini ,trations are being duly 

nsidered ill th context of the p ro-
po eel comprehensive r vi sion of the Jist 
.of S ... heduled Caste I chedllied Tribes in 
con ultation wil'h. the concerned tate 
,Government. including that of Kerala and 
with th ~ Registrar G neral of Jndia and 
in accord ance with the relevant criteria. 
'The comments from orne of the State 
Governments/U.T. Admini tration. are 
'still awaited and th~y ore being regularly 
reminded. 

eminar on Frontier of Technologic 

534. SHRI NARAYAN CHOUBEY: 
Will the PRIM MINISTER be plea ed to 
state: 

(a) whether Government' attention ha 
been drawn to the proceedings of a Semi-
nar on Frontiers of Technology conducted 
in New D elhi 011 16 December, 1982 the 
main feature's of which were sharp indict-
ment of the functioning of the Department 
of Electronics (DOE) and plea for deve-
loping 811 indigenou Electronic bta e; and 

(b) if 0 , the details thereof and Gov-
·ernment's reaction hereto? 

THE MINISTER 0 S AT IN THE 
DEPARTMENTS OF SCIENCE AND 

'TECHNOLOGY, ATOMIC NERGY, 
'SPAC , ELECTRONI SAND OC AN 
DEVELOPMENT (SHRI SHIVRAJ V. 
P ATfL) : (a) There were more than forty 
papers presented in the Seminar on "Fron-
tier Technologies in the Third World: 

'Towards a Strategy for Self-Reliance" for 

. six technology area: Nuclear · Micro-, 
electronics, Ocean, Space, Informatioo 
Technology and Biotechnology. Ptartici-
pants included senior cienti'sts and re-
search administrator from variou na-
tional laboratorie, .government depart-
ment , public sector and universitie . 

]n the ar~ of microelectronic, seven 
paper~ were pre ented. Each paper repre-
sent d the personal views of the author of 
the paper. One paper was slightly critical 
but that could not be considered as a 
harp indictment of the functioning of the 

1.)epartment of Electronics: In fact , the 
functiOl:ling of the Departments or Agen-
de wa not part of the cope of the semi- . 
tlJ3.r which concerned itself with the policies 
development programm-e and future thrust 
area" which could help the development 
of the country and also he lp other develop-
ing countries. The report of the Seminar, 
as finalised, is laid on the table of the 
Hou e. [Pbcen in library, See No. T-
5809/83) which amply show that there 
was neither any di. cu<\sion of the function-
ing of the D epartment nor any indictment. 

(b) Does not ari c. 

Facilities and Al11enities given to Scienti (8 

535. SHR[ SAIFUDDIN CHOUDHU-
RY: W ilJ the PRIM MINISTER be 
plealSed to state: 

(a) whether any decLion ha been ta-
ken regarding the facilitie ?l1d amenities 
to be accorded to scientists; 

(b) if so, the detail of the facilities 
and amenitie ; and 

(c) to what extent lIch deci ion has 
been implemented and the detaiJ thereof? 

THE M fNISTER OF STATE IN T 
DEPARTMENTS OF SCIENCE AND 
TECHNOLOGY, ATOMIC ENERGY, 
SPACE ELEcrRONICS AND OCEAN , 
DEVELOPMENT (SH.lU SHIVRAJ V. 
PATIl): (a) to (c). Tn order to tream~ 
line th . S~ administration and provide 
a more conductive environment fOr effec-




